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MINISTRY OF AGRICULTURE
(Department of Agriculture and Co-operation)
NOTIFICATION-

New Dclhj, the 20th Deceinber, 1990

G.S5.R. 987 (ﬁ).—ln exercise of the powers conferred by sub-clause (ii) ol
clause (¢) of section 8 ol the Ipsecticides Act, 1968 (46 of 1968), the Ceatral
Government, after, consultation with  thy Cenpal Imsecticides Lioad, hereby
includes  the following substances in the Schedule to Jic said Asi,-pamcly —

“Heaythiazox  (Acarcide)  Trans-5-(4-Chlorophenyl}-N-Cyclohexy}- 4~
Methyl-2-Oxethiazolidine-3-Curboxamide..

Flecarbimat N-¢N-3, 5-dichioto-4(E)-1, 2, 3-Pentafluoic-1-Fropenyluxy)
Phenyl)-carbamoyl)-2-chlorobenzocarboxidate.

Paclobutrazol {2RS, 3RS)-1-(4.Chlorophenyl)-4, 4-dimethyt-2 (1H-1, 2,
4-triazol-1-yl)-Pentan-3-01."

[No. 19-1-90-PP]1]
KANWAR RAJINDER SINGH, Dy, Sccy.

NOTE : Further insecticedes were jaciuded in the Schedule vide Notifications
jssucd under GSR Nos, 9 (F) daterd 2-1-1974, 823 (L) lated 28-9-1970,
- 200 (E) dated 29-3-1978, modified. to No, 201 () vide GSR No. 318 (11
dated 16-7-1980, 574E) dated 6-10-1979, 38(E) dated 12-2-80,
501(E) dated 17-7-1982, 500(E) dated 18-6-1985, 83%(E} dated
14-11-1985, 31(E) dated 15-1-1987, 511(E) dated 22-5-1987,
858(E) dated 12-8-1988 and 13(E) dated 5-1-1990.
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